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The procedure followed in the decision making process, including channels of supervision and accountability:

S. No Details of disclosure
(i) Process of decision making Identify key decision making points

(ii) Final decision making authority
(iii) Related provisions, acts, rules etc.
(iv) Time limit for taking a decisions, if any

(V) Channel of supervision and accountability



http://www.irdai.gov.in/ADMINCMS/cms/Uploadedfiles/RTI_FAQ/HR_Annexures/External_Pages/Processofdecision.html
https://www.irdai.gov.in/ADMINCMS/cms/whatsNew_Layout.aspx?page=PageNo4204&flag=1
https://www.irdai.gov.in/ADMINCMS/cms/frmGeneral_Layout.aspx?page=PageNo2930&flag=1
http://www.irdai.gov.in/ADMINCMS/cms/Uploadedfiles/RTI_FAQ/HR_Annexures/External_Pages/Channelofsupervision.html

